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UPON hearing the counsel the Court made the following
ORDER

IA NO.87839/2022 IN CIVIL APPEAL NO.782/2022:-

1. Learned counsel appearing for the respondent submits that he
has filed an IA No.87839 of 2022 in Civil Appeal No.782/2022 and
the said matter is likely to be listed for hearing on 17" August,
2022.

2. He prays that the Registry may be directed not to delete this
matter from the date already notified.

3. In view of the request made, we direct the Registry not to
delete this matter which is likely to be coming up for hearing on

17" August, 2022.

(VISHAL ANAND) (RENU BALA GAMBHIR)
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